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(u) Government Resolution No
159/73-S Py dated the 22nd
February, 1974 noufying Gov
etnment's decisions on  the
above Report

2) A statement (Hindi and Fn;hsh
versions) showing reasons as to
why the documents mentioned
above could not be laid on the
Table within the period piescrib
ed tn sub section (2) of section
16 of the said Act [Pl ced 1n
Librarn  See No 1T-6214/74]

C I NIRAT WAREHOUSING C ORPORATION
1973 AND NOTIFI-
CoMM. DITIES

(AMENDMINT) RUITS
[ sSENTIAL
Act

CATNONS  UNDIER

JHI MINISILIR OF STATE IN THF
MINISTRY OF AGRICUI TURt (SHRI
ANNASAHIEB P SHINDF) 1 beg to Ty
on the T ible—

(1) A\ copy of the Cential Warehousing
Coiporation (Amendment)  Rules 1973
(Hindr and ¥ nghsh vorsions) published n
Notthcition No G SR 1371 mn Garette
of India dated the 15th December, 1973,
undur sub section (3) of section 41 of the
Watchousing Cotpowations  Act 1962
[Placed in Tibiars S No 1T 62 1/74}

L 4
(20 A copy each of the tollowing Noti
hortions (Hind: and b ngli b versions)
under sub scetion (6) of ~. 1on 3 of the
Fssential C ommodities Act 1955 —

(1) The Feitiiser (Control) (Third
Amendment) Oider 1973 pub
lished 1in Notificaion No SO
802 (F) i Gazette of India
dated the 3ist December, 1973

(i) The Northern Rice Zone (Move-
ment Control) second Amend-
ment Order, 1973, published n
Notification No G SR 8(F) m
Gazette of India dated the 7th
January, 1974 [Placed tn Libiary
See No 1T-6202/74}
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NOTIFICATIONS UNDER MOTOR VEHICI ESACT
AND MFRCHANT SHIPPING ACT, ET(

THF DEPUTY MINISTER IN  THE
MINISTRY OF  SHIPPING AND
TRANSPORT (SHR]1 PRANAB AUMAR
MUKHFRJIFF) 1 beg to lay on the
Table—

(1)(1) A copy each of the tollowing
Notifications (Hindi and Enghsh
versions) under sub-section (3)

of section 133 of the Motor
Vehicles Act 1939

(a) ‘The Motor Vehides (Thuad

Party Insinance) Amendment

Rules, 1973 published m Noti-
fication No SO 2811 in Ga
zette of India dated the 29th
September, 1973

The Motor Vehicles (Thud
Party Insmance) Amendment
Rules 1973, published mn Noti-

(b)

fixcation No SO 3550 1n
Gaczette of India dated the 22nd
Docember 1973

(n) A statement (Hindt and Lbnghsh
versions) showing  reasons  fot
delay 1 laying the Notification
mentioned at (a) above [Placed
m Library - S¢e No LT 6203/74])

(2) A copy cach of the following Noti
fications (Hind: and English versions) under
sub section (3) of section 458 of the Mer-
chant Shipping Act, 1958 —

The Mcichant Shipping (Appren
ticeship to Sca Seivice) Amend
ment Rules 1973  published in
Notification No GSR 1418 n
Gazette of India dated the 29th
December 1973

m

(1) The Merchunt Shipping  (Exami-
nation of Engincers yn the Mer-
chant Navy) Amendment Rules,
1973, published in Noufication

No GSR 13 in Gazette of
Inda dated the Sth January,
1974 [Placed 1n Library Sce

No IT6204/74]
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(3Y A copy of the Annnal Accounts of
the Paradip Port Trust for the year 1971-
72 and the Audit Report thercon (Hindi
and Fnglish versions) under  sub-section
(2) of section 103 of the Maor Port
Trusts Act, 1963, [Placed in Libiarv. See
No. LT-6205/74]

(4) (1) A copy of Orissa Noufication
No. S.R.O. 1009,/73 published in Orissa
Gazette dated the 28th November, 1973
making certain amendment to the Orissa
Tourist Vehicles Rules. 1967, under sub-
section (3) of section 133 of the Motor
Vehicles Act. 1939, read with clause (¢)
(iv) of the Piroclamation dated the 3rd
March, 1973 issued by the Prewdent in
relation to the State of Orissa, togethe
with an explanatory note.

tu) A statement showing (i) 1casons
for delay in laying the above
Notification and (u) for not lay-
ing Hindi veision thereof. [Plac
ed in Librarv. See No. 1T-6206/
74)

ANNUAT RLPORIS 0 TecuNicAL TiaCHIRS'
TRAINING INSTITUTES THE NATIONAL BOOK
TRUST, INDIA, EIC,

THt DFPULY MINISTER IN THE
MINISTRY O} TFDUCATION AND
SOCIAL. WFE1T-ARt AND IN THE DL
PARTMENT OF CULTURF (SHRI D. P
YADAV): | beg to lay on the Table —

(1) A copy each of the following Re-
ports (Himdi and 1 nglish versions). —

(1) Annual Report of the Techmcal
Teachers' Trainng Institute (F as
tein Region)  Caleutta for the
year 1972.73%

(1) Annnal Report of the Technical
Teachers’ Training Institute (Nor-
thern Region)  Chandigath, f{or
the year 1972-73.

(u1) Annual Reputt of the Techmeal
Teachers’ Tratning Lnstitute
(Southein Region) Madras, tor
the year 1972-73 [Placed in Lt~
brary  See No. LT-6207]74/.
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(2) A copy of the Annual Report
(Hindi and English versions) of the Na-
tional Bookh Trust, India, for the year
1972.73. |Placed in Library. See No. LT-
6208 /74)

¢3) A copy each of the Annual Repouits
(Hindi and Fnghsh versions) of the Salar
Jung Museum Board, Hyderabad, for the
yeats 1970-71 and 1971-72  {Placed in
Libiary  S¢e No. 1T-6209/74].

(4) A copy of the Annual Accounts
(Hindt and Enghsh versions) of the Uni
versaity Grants Commission for the year
1971-72 together with the Audit Report
thereon, undei sub-section (4) of section
19 of th¢ Umveisity Grants Commission
Act. 1956, [Pluced in Librarv., See No
[T 6210/74)

£5) A copy of the Councl of Architec
tute (Second Amendment)  Rules. 1973
(Hindi and Fnghsh versions) published in
Notificaion No G SR 543(F) m Gasette
of India dated the 31st Decembe:, 1973.
under sub-section (2) of section 44 of the
Architects Act. 1972 [Placed in Lilvan
Sce No LT-6211/74).

(6) A copy of the Vitoria Memotial
(Second Amendment) Rules 1973 (Hindi
and FEnghsh yversions) published in Nou
fication No, GS R 46 m Gazette of ladia
dated the 19th January, 1974, 1ssued undes
sectton 5 of the Victona Mcemonal  Act,
1903 [Placed in Libvenry S No. T
6212 /74]

t7) (1) A copy ot the Ddclhi School
Lducation Rules, 1973 published 1n Notu
ficaion No. F. 5/15/72-Education (i1) in
Dethi Gaczette dated the 31st December,
1973, under sub-section (3) of section 28
of the Delhi School Iducation Act, 1973,

(u) A statement cxplaining the 1easons
for not laying simultancously the
Hindi version of the above Rules.

{Placed int Libiary. See No LT-
6213/74].
st wre fap@ aredd (afame) ot
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